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(/|]) BUILDING PLANS OF THE FORMER
PRIME MINISTER's HOUSE

SHRI HARI VISHNU KAMATH
(Hoshangabad): Last Monday, on the
25th July, answering my Unstarred
Question No. 4638 on the building nlan
of the former Prime Minister, the
Minister of Works and Housing, Shri
Sikandar Bakht, stated that “copieg of
the building plan will be placeq in
the Library of Parliament shortly”. I
submit that such a procedure would
be irregular and contrary to our rules,

MR. SPEAKER: The papers should,
be laid on the Table of thiy House

and not in the library.

SHRI HAR] VISHNU KAMATH:
Earlier he had <uid that the plan was
approved by the Delhi Municipal Cor-
poration more than a year ago., Why
should there be celay in placing it
before the house?

I am given to understand that the
cost of construction of the mansion is
going to be about Rs. 8 lakhs.

DR. SUBRAMANIAM SWAMY
(Bombay North-Eust): I would like
the Minister to present to the House
the actual estimate of the cost,

SHRI HARI VISHNU KAMATH:
Thig is the last week and so he should
place a copy of the plan on the Table
of the House souon,
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AN HCN, MEMBER: The estimste
of the cost.

MR. SPEAKER. It is my directicn
that whenever any document has to
be placed for the benefit of the Ilousy,
it has to be placed (- the Table of this
House and not in the Library,

SHRI HARI VISH.JU KAMATH: 3y
the end of this weex. Why should
tacre be any delay?

MR. SPEAKER. Waould you like to
make any statemcnt here?

SHRI HAR( VISHNU KAMATH.:
Let him make a statement.

SHRI JYOTIRMOY BOSU (Dia.
mond Harbour): It is being built at a
private green belt. What is the ceil-
ing in that area—500 sq. metre? What
is the total?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): It is definitely not in a pri-
vate area. But, usually, they are small
houses. In fact, I will try my best to
obtain an estimate from the Delhi
Municipal Corporation and it will be
placed on the Table of the House.

MR. SPEAKER: You should also
place a plan before the House,

(iv) Re, INpIAN RED CROSS SOCIETY
HAVING SPENT ABOUT Rs, 50 LAKHS QUT
OF gALp PROCEEDS OF THEIR RELIEF MATP-
RIAL AND CERTAIN OTHER FINANCIAL
TRANSACTIONS

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): The Indian Red Cross
Society and international organisa-
tions in thig country have spent about
Rs. 50 lakhs out of the sale proceeds
of their relief material which they re.
ceived for distribution amongst dis-
tressed people has been spent for con-
struction of a very posh marble faced
building on Red Cross Road in New
Delhi. Some personsg in the govern-
ment, I am told, had advised them not
to go for an expensive building, but
they paid no heed to the same.



